
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 16.05.2019 

NOTICE  
 

 

Take notice that the following matters listed on 17.05.2019 in the Court of Chairperson will not be taken up 

due to non-availability of the Bench. The next date of hearing will be notified later. 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 78 of 2019 

in Comp. App. (AT)  

No. 422 of 2018  

S. Rengarajan 

Vs. 

Union of India, Ministry of 

Corporate Affairs  

Niraj Kumar Sanjay Shorey-

MCA 

2.  Comp. App. (AT) 

(Ins) No. 97 of 2018 

 

Mahendra Trading Company 

&Ors. 

Vs. 

Hindustan Controls and Equipment 

Pvt. Ltd. 

Anil Agarwalla Amrita Sharma 

3.  Comp. App. (AT) 

(Ins) No. 330 of 2018 

 

Modset & Parson International 

Pvt. Ltd. 

Vs. 

Prakash K. Pandya 

Shiv Kumar Prakash K.Pandya-

R.P. 

4.  Comp. App. (AT) 

(Ins) No. 568 of 2018 

 

R.G.G Vyapaar Pvt Ltd  

Vs 

Arun Kumar Gupta & Anr  

Arjun Asthana Avishek Gupta 

5.  Comp. App. (AT) 

No. 221 of 2018 

 

Jindal Steel and Power Ltd. 

 Vs. 

Arun Kumar Jagatramka&Anr. 

Milan Singh Negi  Nakul Mohta 

6.  Comp. App. (AT) 

No. 270 of 2018 

 

Jai Mahal Hotels Pvt. Ltd. 

Vs. 

Rajkumar Devraj & Ors. 

With 

Sayan Ray Abhishek Rao 

7.  Comp. App. (AT) 

No. 271 of 2018 

 

 

Rajkumar Vijit Singh & Anr. 

Vs. 

Rajkumar Devraj & Ors. 

With 

Himanshu Vij Abhishek Rao 

8.  Comp. App. (AT) 

No. 329 of 2018 

 

Rambagh Palace Hotel Pvt. Ltd. 

Vs. 

Rajkumar Devraj & Ors. 

Manisha Chaudhary Abhishek Rao 

9.  Comp. App. (AT) 

No. 350 of 2018 

 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Rohin Dubey Anuradha  sharma 

(R1),  

Inder raj gill (R2) 

10.  Review Application 

No. 04 of 2019 in 

Comp. App. (AT) 

No. 397-399 of 2017 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Anuradha Sharma 

 

Lalit Bhasin 

11.  Contempt Case (AT) 

No. 21 of 2018 in 

Comp. App. (AT) 

No. 397-399 of 2017 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Anuradha Sharma 

 

Lalit Bhasin 



12.  Contempt Case (AT) 

No. 02 of 2019 in 

Comp. App. (AT) 

No. 397-399 of 2017 

 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Anuradha Sharma 

 

Lalit Bhasin 

13.  Contempt Case (AT) 

No. 01 of 2019 in 

Comp. App. (AT) 

No. 31 of 2016 

Surjeet Singh 

Vs. 

Prakash Kumar & Anr. 

 

Abhay Kumar  

14.  Transfer Original 

Petition (AT) 

(MRTP) No. 02 of 

2017 

(Old Compensation 

Application No. 51 of 

2000) 

 

Macedon Indo Austrian Ventures 

Pvt. Ltd. 

Vs. 

New Standard Engineering Co. 

Ltd. 

 

 

 

Aditya Narain 

Gaurav Sharma 

Tamanna Goyal 

15.  TA (AT) 

(Competition) No. 05 

of 2017 

(Old Appeal No. 17 

of 2017) 

Prem Prakash 

Vs. 

Madhya Pradesh PWD &Ors. 

Prem Prakash 

 

Sanjiv Kumar 

Mohanty (R-2) 

VikramSobti (R-

CCI) 

16.  Transfer Original 

Petition (AT) 

(MRTP) No. 01 of 

2017 

(Old RTPE No. 

89/2001) 

Suneja Tower- II Flat Owners 

Welfare Association  

Vs. 

Suneja Tower Pvt. Ltd &Ors. 

Pramod K. Sharma Aditya Narain 

Gaurav Sharma 
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